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Joint Committee Report 
 
 

Hon’ble NGT (CZ) vide its order dated 18.03.2024 in O.A. 

60/2024 in the matter of Atul Kumar Jain Vs State of Madhya 

Pradesh directed under Para 22 as: 

“The committee is directed to visit the place and submit the 

factual and action  taken  report  within  six  weeks.  The  state  PCB 

will be the nodal agency for coordination and logistic support.” 

 
In Compliance of the direction, a committee was constituted as 

per the Para No. 21 of the order of the following nominated 

members: 

1. Sh Lachha Ram Jangde, Deputy Collector, Satna 

2. Dr. Jai Prakash Shukla, Member, MP-SEIAA, Bhopal 

3. Sh S. N. Pandey, Regional Director, Bhaumiki, Rewa 

4. Sh Sunil Kumar Meena, Scientist “E”, CPCB, RD, Bhopal 

5. Dr. Puspendra Singh Bundela, Regional Officer, MPPCB, 

Satna 

 
Copy of the committee members nomination is enclosed as 

Annexure-I. Copy of the letter issued to committee members 

and applicant w.r.t. scheduled visit is also enclosed as 

Annexure-II. 

 
1.0 Work executed by the committee: 

The committee conducted site visit on 16.05.2024 to account the 

factual status w.r.t. the issues raised under the present petition. The 

committee inspected all the stone crushers of Kothar & Devra 

village of Satna as mentioned in the petition. During the inspection, 

Sh. H. P. Singh, Mining Officer and Sh. Atul Kumar Jain, 

Applicant/Petitioner was also present to assist the committee. The 

field visit attendance is enclosed as Annexure- III. 

The major issues raised by the petitioner were related to illegal 

operation of the stone crushers, illegal blasting, violating siting 

criteria, operation in cluster, revenue loss and environmental 
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damages to Air & water quality, health and agricultural 

production. 

 

 
1.1 Status of statutory permission to Stone Crushers from 

MPPCB, Satna (till 16/05/2024). 
 

As per the petition and discussion held with petitioner during 

field visit on 16.5.2024, it was inferred that the petition is related 

to the stone crushers established in Kothar & Devra villages of 

Satna district. In this regard, the documents & information 

furnished by regional officer, MPPCB, Satna on the status of the 

legality of the operation of stone crushers w.r.t. Consent to 

Establish (CTE) & Consent to Operate (CTO) reveals the following 

status of statutory permission to stone crushers as tabulated 

below: 

 

S.No. Consent Status (Till 16/05/2024) Numbers 
1 Consent to Establish (CTE) Only 02 
2 Valid Consent to Operate 07 
3 Expired Consent to Operate 04 
4 Dismantled as per the records 01 
5 Not found established during visit i.e. 

16.5.2024 on the Khasra no. as provided 
in petition 

10 

 

Following are the details of 10 locations/Khasra no. which were 

mad respondents in the petition, where committee found no 

established during 16.5.2024. 
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S.NO. S.NO. as 
per 
petition 

Name as per the petition order 
dated 

Latitude Longitude 

1 20 M/s. Pandey Stone Crusher 
Khasra No. 52, Village Kothar, 
Satna (M.P.) 

24.5035278 81.1498889 

2 22 M/s. Mahakal Stone Crusher 
Khasra No. 35/1/1, Village 
Kothar, Satna (M.P.) (Gyanendra 
Tiwari) 

24.5048889 81.1491389 

3 25 M/s. Tiwari  Stone  Crusher 
Khasra No. 39/3, Village Kothar, 
Satna (M.P.) (Pintoo Tiwari) 

24.5060278 81.1493333 

4 26 M/s. Geeta Stone Crusher 
Khasra No. 989, Village Kothar, , 
Satna (M.P.) (Gudda Singh) 

24.5191111 81.1505556 

5 30 Anandi Prasad Khasra No. 53, 
Village Kothar, Satna (M.P.) 

24.5034722 81.1497222 

6 31 Anandi Prasad Khasra No. 991, 
Village Kothar, Satna (M.P.) 

24.5188611 81.1500556 

7 33 Anuradha Pandey Khasra No. 65 
Village Kothar, Satna (M.P.) 

24.5034167 81.1480556 

8 37 Raju Singh Parihar Khasra No 
968/2, Village Devra, Satna 
(M.P.) 

24.52225 81.151 

9 38 Raju Singh Parihar Khasra No 
968/4, Village Devra, Satna 
(M.P.) 

24.52225 81.1509444 

10 39 Narottam Mishra Khasra No 
1068, Village Devra, Satna (M.P.) 

24.5186111 81.1443611 
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The google map showing 10 locations where no establishment of Stone crusher was found 

during filed visit on 16.5.2024. 
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Further, the details of 14 stone crusher operating with & without 
valid consent or found dismantled are as tabulated below:  

S. 
No 

Details of   
Particulars 

Nos. of 
Stone 

Crusher 

Serial no. 
of Stone 

Crushers 

Name of Stone 
Crushers as per 

the petition  

Actual name of Stone 
Crusher as per the 

records 
1. Consent To 

Establish 

02 32 Sunil Agrawal 
Khasra No. 36/2/, 
36/3, Village 
Kothar, Satna (M.P.) 

M/s. Shubh Minerals 
Stone Crusher Khasra 
No. 36/2/36/3, Village 
Kothar, Teh. Amarpatan, 
Satna (M.P.)  

35 Anusuiya Singh 
Khasra No. 
956,957, Village 
Kothar, Satna (M.P.) 

M/s. Jai Hanuman Vikas 
Minerals (Stone Crusher) 
Khasra No. 961/962, 
Village Devra No. 2, Teh. 
Rampur Baghelan, Satna  

2. Valid 
Consent  

07 16 M/s. K.L Stone 
Crusher Khasra No. 
43/2, Village 
Kothar, Satna (M.P.) 
(Shri. Kamlendra 
Singh) 

M/s. K.L Stone Crusher 
Khasra No. 43/2, Village 
Kothar, Teh. Amarpatan, 
Satna (M.P.)  
 

17 M/s. Maa kalika 
minerals & Stone 
Crusher Khasra No. 
51, Village Kothar, 
Satna M.P. (Shri. 
Shubha Singh 
Singh) 

M/s. Maa kalika 
minerals & Stone 
Crusher Khasra No. 
40/1, Village Kothar, 
Teh. Amarpatan, Satna 
(M.P.)  
 

19 M/s. Pradeep Stone 
Crusher Khasra No. 
51/3/1, Village 
Kothar, Satna (M.P.) 
(Pradeep Singh) 

M/s. Pradeep Stone 
Crusher Khasra No. 
51/3/1, Village Kothar, 
Teh. Amarpatan, Satna 
(M.P.)  

24 M/s. Satya Sai 
Stone Crusher 
Khasra No. 39/1, 
Village Kothar, 
Satna (M.P.) (Bihari 

Lal Singh) 

M/s. Satya Sai Stone 
Crusher Khasra No. 
39/1, Village Kothar, 
Teh. Amarpatan, Satna 
(M.P.)  

27 Pankaj Singh 
Khasra No. 43/2, 
Village Kothar, 
Satna (M.P.) 

M/s. Tathagat Stone 
Crusher Khasra No. 
43/2, Village Kothar, 
Teh. Amarpatan, Satna 

28 Anil Singh Khasra 
No. 43/2, Village 
Kothar, Satna (M.P.) 
 

M/s. Maa Sharda Stone 
Crusher Khasra No. 
43/2, Village Kothar, 
Teh. Amarpatan, Satna  

34 Brijendra Kumar 
Khasra No. 954/1, 
Village Devra, Satna 
(M.P.)  
 

M/s. Jai Bajrang Stone 
Crusher Khasra No. 
961/962, Village Devra 
No. 2, Teh. Rampur 
Baghelan, Satna (M.P.)  
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3. Expired 

Consent  

04 18 M/s. Jagdamba 

Stone Crusher 
Khasra No. 
51/2/1/1, 

51/3/2/1 Village 
Kothar, Satna 
(M.P.) (Janardan 

Tiwari) 

M/s. Jagdamba Stone 

Crusher Khasra No. 
51/2/1/1, 51/3/2/1 
Village Kothar, Teh. 

Amarpatan, Satna 
(M.P.) (Janardan 
Tiwari) 

21 M/s. Tripathi 

Stone Crusher 
Khasra No. 65, 

Village Kothar, 
Satna (M.P.) (K.P 
Tripathi) 

M/s. Devi Stone 

Crusher Khasra No. 
65, Village Kothar, 

Teh. Amarpatan, Satna 
(M.P.) (K.P Tripathi) 

23 M/s. Mahakal 
Stone Crusher 

Khasra No. 
35/1/2, Village 
Kothar, Satna 

(M.P.) (Shailesh 
Tripathi) 

M/s. Mahakal Stone 
Crusher Khasra No. 

35/1/2, Village 
Kothar, Teh. 
Amarpatan, Satna 

(M.P.) (Shailesh 
Tripathi) 

29 Rajesh Tiwari 
Khasra No. 51, 
Village Kothar, 

Satna (M.P.) 

Hariom Stone Crusher 
Khasra No. 51, Village 
Kothar, Teh. 

Amarpatan, Satna  

4. Dismantled 01 36 Bhanu Singh 

Khasra No. 958, 
Village Kothar, 

Satna (M.P.) 
 

Shrijan mega 

venchors, Khasra No. 
958, Village Kothar, 

Teh. Rampur 
Baghelan, Satna (M.P.) 

 

It is pertinent to mention here that out of these 14, one is 
dismantled. Whereas only 7 was having valid consent to Operate 
rest 06 are either having only CTE or operating without valid CTO. 
Details are as given under Annexure-IV. 
 
It is also to be mention here that on the day of visit i.e. 16.5.2024, 
none of the stone crushers was found operational. The reason 
stated was that heavy wind blown 2-3 days back by which the tin 
sheds on the crusher screen, conveyor belt got damaged and 
electricity supply is also discontinued since then. Also in few 
crushers the jaw crusher was found under maintenance.  
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The google map showing locations of 14 crushers of Devra & Kothar village of Satna. 
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1.2 Illegal blasting 

As per the information furnished by Mining Department, Satna, there are 02 

mining leases allotted in Kothar & Devra village. The details are as tabulated 

below: 
 

Particulars Details of mine lease 

Name of the mining unit M/s Maa Kaalika 
Minerals & stone 

M/s Srijan Mega 
Venture 

Address Gram Kothar, The. 
Amarpatan, Dist Satna 
Khasra No. 40/1 

Prop. Bhanu Pratap 
Singh, Gram  Devra, 
The Rampur Baghelan, 
Dist Satna 
Khasra no, 960/2/1, 
960/2/4, 960/2/3 

Area in Hectare 2.024 0.846 
Geo location 24.506770, 81.153060 24.522232, 81.150051 

Distance from National 
Highway 

Approx. 2 KMs Approx. 5 KMs 

Env Clearance (EC) issued 
by 

DEIAA DEIAA 

EC issued on 25.9.2019 24.5.2016 

Mining dept permission 
issued on 

25.1.2019 2.8.2020 

Mining dept permission 
valid upto 

24.1.2029 1.8.2030 

Mining lease agreement 
dated 

25.1.2019 to 24.1.2029 2.8.2020 to 1.8.2030 

CTO valid upto 16.8.2026 31.7.2027 

Production capacity as per 
mining permission 

20500 CUM 8000 CUM 

Actual Production 18535 CUM Nil (as per E-Khanij 
Portal) 

Royalty paid in Rs Rs. 2541948 Rs. 619332/- 
Rate of royalty of Gitti Rs. 120/- (from 1.1.2020) 
Blasting practiced Yes Yes 
Name of the blaster Jain Associate Jain Associate 

Purchase of explosive by 
the blaster 

Jain Associate - 

Frequency of blasting As per requirement As per requirement 
Nearby Large mining M/s Ultratech Limestone mines 
Depth of Querry/mine Approx. 6-7 meter Approx. 4 meters 
Public road in use Village road PWD road near to mine 
Major route Public road Public road 
Water sprinkling By tankers By tankers 

The details as submitted are enclosed as Annexure-V. 
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The information furnished, reveals that both the mines are having valid 

statutory permission viz. Environmental clearance (EC), Mining dept and 

Consent to Operate and all are valid.  The current EC is issued from DEIAA. It 

is pertinent to mention here that both the mining is practicing blasting on 

the requirement basis through approved blaster i.e. Jain Associate.  Also, 

both the mines are paying the royalty against the mined material.  The 

details of actual production of M/s Srijan Mega Venture are required to be 

updated on the e-Khanij portal. Mining department need to take action on 

the same. Further, committee observed that the plantation was very thin 

(negligible) and no proper mine boundary was marked. Committee also 

observed that many tractors, trucks of miners & stone crushers use the 

same transportation route due to which the public road was damaged. The 

water sprinkling was also not found used regularly by seeing the road side 

trees whose leaves were covered with road dust. 

 
Considering the above, it is revealed that none of the mine is operating 

illegally, however issues related to thin plantation, no proper mine boundary 

marking, lack of boundary walls, damaged road, water sprinkling frequency 

and data updation of E- Khanij portal are identified. 

 
It is pertinent to mention here that the large-scale limestone mine of M/s 

Ultratech Cement, Bela is also operational in this area, around which these 

stone mines and crushers are located. The area of 03 UltraTech, Bela mines 

is 70.127Ha, 200Ha & 249Ha which are located in Hinauti, Sonra, Baijnath, 

Narora village. As per the available information, the Ultratech, Bela mine 

has following practice: 

 
 Blasting frequency- 60 times in a month 
 Explosive quantity each one time- 1525 kg 
 Blasting time day only 01.30 to 02.30 pm 
 Depth of bench in mine pit - 6-9 mtrs 

The overburden of UltraTech mines stored haphazardly is also being used by 

the stone crushers to process for the stone gitti. The boundary wall & wired 

fencing of UltraTech was also found damaged at multiple points, even 

most of the mine boundary has no boundary wall.  
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Google map showing the Ultratech mine & nearby stone crushers of Devra & Kothar village of Satna 
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1.3 Established against siting criteria 

The prevailing siting criteria as per the guideline of Madhya Pradesh State 

Pollution Control Board (MPPCB) is as tabulated below: 

 
S.NO. Cluster/Crusher Distance between 

Crusher/cluster National/State 
highways (NH/SH) 

1. Single Crusher 100 mtrs. 
2. 10 Crushers 150 mtrs. 
3. 25 Crusher 250 mtrs. 
4. 50 Crusher 300 mtrs. 

 
The details of distance of stone crushers from National/State highway, 

School & Abadi area as submitted by MPPCB is as tabulated below: 
 

 
S.No. Serial no. 

of Stone 
Crushers 

Actual name of Stone 
Crusher as per the records 

Approx. Distance in 
meter from 

NH/SH School Abadi 

1. 32 M/s. Shubh Minerals Stone 
Crusher 

1270 785 485 

2. 35 M/s. Jai Hanuman Vikas 
Minerals (Stone Crusher) 

3150 600 600 

3. 16 M/s. K.L Stone Crusher 2000 900 750 

4. 17 M/s. Maa kalika minerals & 
Stone crusher 

1750 1000 1000 

5. 19 M/s. Pradeep Stone 
Crusher 

1400 530 600 

6. 24 M/s. Satya Sai Stone 
Crusher 

1690 780 800 

7. 27 M/s. Tathagat Stone 
Crusher 

2000 900 750 

8. 28 M/s. Maa Sharda Stone 
Crusher 

2000 900 760 

9. 34 M/s. Jai Bajrang Stone 
Crusher 

3230 580 580 

10. 18 M/s. Jagdamba Stone 
Crusher 

2000 850 700 

11. 21 M/s. Devi Stone Crusher 1280 380 375 

12. 23 M/s. Mahakal Stone 
Crusher 

1400 550 600 

13. 29 M/s Hariom Stone Crusher 1300 360 365 

14. 36 M/s Shrijan mega ventures 3160 600 590 

Page 11 of 196



 
  

Details are enclosed as Annexure-VI. 

 
All the crushers are very far from the National Highway.  However, 02 crushers 

viz. M/s Devi Stone Crusher & M/s Hariom Stone Crusher are situated within 

500 mtrs from the Abadi area. 

Further, it is to mention that these stone crushers are operational in cluster 

form as the average distance between the crushers is less than 100m. 

 
  

1.4. Pollution Control measure 

The committee has visited stone crushers situated at Kothar & Devra village 

of Satna and observed that none of the crusher was operating during the 

day of visit i.e. 16.5.2024 due to the damage of tin sheds  erected  over 

screen, conveyor and also the electricity was discontinued. However, the 

committee inspected the stone crushers in light of covered conveyors & 

screens, wind braking wall, plantation, water sprinkling, metalled road etc. 
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Following are the major observation recorded during the field visit: 
 

S. 
No 

Serial no. 
of Stone 
Crushers 

Actual name of 
Stone Crusher as 
per the records 

Field observation as on 16.5.2024 

1. 32 M/s. Shubh 
Minerals Stone 
Crusher 

 Primary, Secondary jaw crusher & conveyor belts – NOT COVERED 

 Wind braking wall – NOT PROVIDED 

 Water Sprinkling system – NOT PROVIDED 

 Metaled Road – NOT PROVIDED 

2. 35 M/s. Jai Hanuman 
Vikas Minerals 
(Stone Crusher) 

 Primary Crusher - Covered 

 Secondary Crusher - Partially covered 

 Screen - Covered 

 Conveyor Belts- Covered 

 Telescopic chutes on conveyors – NOT PROVIDED 

 Plantation - about 100 plants (Out of which 30 plants were having 25 ft 

height). 

 Wind Braking wall – Provided 15 ft. heighted wall North-West, North-East 

direction made up of Tin 
In South East direction provided Brick wall 

 Sprinklers were observed in primary crusher only. 

 Metaled Road – NOT PROVIDED 

 Processed material was found stored 

3. 16 M/s. K.L Stone 
Crusher 

 Primary, Secondary crusher, screen was - Covered 

 Sprinklers were observed in crushers & screen/belts 

 Wind Breaking wall observed in North East direction with 15ft height and 
while No wall observed in South East direction 

 Sprinklers were observed in crushers & screen/belts 

 Plantation – Very thin only about 10 plants observed 

 Metaled Road – NOT PROVIDED 

 More than >200 MT processed material found stored 
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4. 17 M/s. Maa Kalika 
Minerals & Stone 
crusher 

 Primary Crusher is partially covered 

 Secondary Crusher is covered 

 Screen is covered with 3 sides 

 Conveyor Belt are covered with tin 

 No Chutes were provided on conveyors 

 Nearly 200 plants were Observed with lesser height 

 Material found stored 

 10-15 ft. Wind Breaking wall observed in NE & SE direction and wall found 

broken in NW direction due to hit of storm, remaining section is of Mining 
so no breaking wall was seen. 

 Sprinkler observed in crushers 

 Roads were not seen metaled 

5. 19 M/s. Pradeep Stone 
Crusher 

 Primary, Secondary Crusher, Screen and Conveyor were found covered 

 Chutes were seen in the form of cylindrical drum over only 1 belt 

 Nearly 500 Plants in 2-3 rows were seen which are in initial stage 

 Unit was Non-Operational due to bearing failure in primary crusher 

 Lesser quantity of Material stored 

 8 ft. Wind Breaking wall observed in SE & 9 ft wall seen in North direction 

 Sprinklers were observed in primary & secondary crusher, screens & also 
observed in wind breaking wall region 

 No pucca Roads were observed 
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6. 24 M/s. Satya Sai 
Stone Crusher 

 Primary, Secondary Crusher, Screen and Conveyor were found covered 

 Telescopic chutes were provided on conveyors 

 Approximately there were 300 plants observed on  the  field  with  20-30 
plants with 20 ft height while rest were in initial stage of growth having 2-3 
ft height 

 Unit was Non-Operational since morning of inspection due to failure of 60 
HP motor in primary crusher 

 8 ft Wind Breaking wall made of concrete observed in NE direction, Wall 

made of Earth material observed in SW & SE direction, while no wall being 
seen in NW direction 

 Sprinklers were observed in primary, secondary crusher & conveyor belts. 

 Roads were not seen metaled 

7. 27 M/s. Tathagat Stone 
Crusher 

 Primary, Secondary crusher, screen was covered 

 Conveyor belts were covered with Tin 

 One belt was provided with drum arrangement as a telescopic chute 

 No metaled roads were observed 

 Nearly 100 plants were seen among which 10-20 plants were of 20 ft & rest 
were of 4-5 ft 

 Non-Operational due to electricity cut 

8. 28 M/s. Maa Sharda 
Stone Crusher 

 Primary, Secondary crusher, screen was covered 

 Sprinklers were observed in crushers & screen/belts 

 Wind Breaking wall observed in North direction with 15ft height and there 

were two crushers in parallel in East & West direction, while No wall 
observed in South direction 

 Sprinklers were observed in crushers & screen/belts 

 Observed 50 plants with 4-5 ft height 

 Non-Operational due to bearing failure of primary crusher 

 No metaled roads were observed 

 About 50 MT material was found stored. 
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9. 34 M/s. Jai Bajrang 
Stone Crusher 

 Primary Crusher is partially covered 

 Secondary Crusher & Screen was found covered 

 Conveyor Belt are not covered 

 Telescopic chute provided in one conveyor 

 Good number of Plants having 20-25 ft heights were observed in the unit. 

 Unit was Non-Operational due to electricity cut 

 Wind Breaking wall of insufficient observed in North & NW direction, 12 ft 

wall in South direction & 15 ft wall seen in East direction. 

 Sprinklers were observed in primary crusher only 

10. 18 M/s. Jagdamba 
Stone Crusher 

 Primary Crusher is covered but tin should be provided over all the sides 

 Secondary Crusher is covered 

 Screen is also covered 

 Observed Tin covering over Conveyor Belts 

 1 Belt provided with Telescopic chute 

 40-50 plants were seen with 20-25 plants of 5 ft while remaining were of 7- 
10 ft height 

 Material found stored 

 6 ft Wind Breaking wall observed on North Side & 20 ft wall seen in SE side 

 Sprinklers were observed but it was not connected with overhead tank 

 Kutcha road observed 

11. 21 M/s. Devi Stone 
Crusher 

 Primary Crusher is partially covered, not covered from 2 sides 

 Secondary Crusher is covered & top covering is not appropriate 

 Screen is also covered 

 Conveyor Belt are not covered 

 No Telescopic chutes 

 Approximately 50 plants were observed having 4ft height 

 Material stored in large quantity 

 Wind Breaking wall of 15 ft observed in North East direction & no wall in 

SW direction 
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    Sprinklers found broken in primary crusher & no sprinkler in secondary 
crusher 

 Roads were not seen metaled 

12. 23 M/s. Mahakal Stone 
Crusher 

 Primary, Secondary crusher & conveyor belts were found not covered 

 Screen is partially covered 

 No Telescopic chutes provided 

 Plantation was Nil 

 Unit was Non-Operational due to motor failure of secondary crusher 

 50-60 MT 6mm product or Material stored & 

 10 ft Wind Breaking wall observed in South direction & 12 wall observed in 
North direction 

 Sprinklers were broken due to wind storm 

 Roads were not seen metaled 

13. 29 M/s Hariom Stone 
Crusher 

 Primary Crusher is covered with 2-sided net & 2-sided Tin arrangement 

 Secondary Crusher is covered from 3 sides 

 Screen is covered 

 Conveyor Belt are covered with green net 

 No Telescopic chutes but drum provided as a chute arrangement 

 Plantation found Nil 

 Unit was Non-Operational 

 Wind Breaking wall observed in NW & NE direction only 

 Sprinklers were observed both in primary & secondary crusher 

 Roads were not seen metaled 
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The field observations revealed that all the stone crushers were non- 

complying the pollution control measure in one way or other viz. either the 

crushing & screen are not covered properly or the conveyor belts found not 

covered. Also, the water sprinkling facility and metaled road were also not 

found adequate majorly. The plantation is also not thin as per the 

requirements. 

 
1.5 Impact on Air Quality, health and agricultural production 

 
1.5.1 Air Quality: 

During the committee visit, all the stone crushers were found non- 

operational. Committee opined to monitor the Ambient Air Quality to 

account the air quality during the non-operational period of the stone 

crusher, which will represent the background concentration when the 

crushers are not in operation. 

During the monitoring the weather was sunny and ambient temperature 

was   varying from 39.6oC to 40.2oC. 

The details of the monitoring location and the level of PM10, NO2 & SO2 

are as tabulated below: 

S. 
NO. 

Location GPS 
co-ordinate 

Concentration (Rounded off) 
of Pollutants in µg/m3 

PM10 NO2 SO2 

1. Near Shri 
Dharmendra Singh 
residence, village- 
Kothar 

24.498359, 
81.147979 

93 13 9 

2. Near Shri 
Baidynath 
Kewat Residence, 
Village 
Devra 

24.519067, 
81.143858 

107 11 10 

3. Near M/s Satya Sai 
Stone Crusher 
Village-Kothar 

24.507395, 
81.180350 

114 10 6 

4. Near M/s Maa 
Kalika Minerals 
Stone Crusher 
Village-Kothar. 

24.507768, 
81.153255 

129 11 10 

Prescribed NAAQS, 2009 (24 -Hourly) 100 80 80 
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The monitoring results reveals that out of 4 locations, Ambient air Quality 

at 3 location was exceeding the prescribed 24-hourly standard for PM10. This 

is majorly due to agricultural field, road dust, bio-mass burning. 

 

Further, committee opined that whether the crusher units are non- 

operational during visit, the satellite based PM2.5 data may be obtained for 

specific locations from Indian Institute of Technology, Delhi and accordingly 

an assessment of the air quality may be done. In this regard, Aerosol Optical 

Density (AOD) based PM2.5 data on monthly basis were sought from IIT, 

Delhi for specific locations. 

The details of the location and PM2.5 concentration are as tabulated below: 

 
 

Location 

Stone crusher cluster, village 
Kothar (near Hari Om stone 
crusher) 

 
(GPS loc. 24.5050581, 
81.1504768) 

Upwind (approx. 1200 mtrs from 
stone crusher cluster), Devra 

 
(GPS loc. 24.5185036, 
81.1370208) 

Jan-21 55 57 

Feb-21 45 46 

Mar-21 38 40 

Apr-21 37 39 

May-21 30 30 

Jun-21 24 25 

Jul-21 22 23 

Aug-21 22 23 

Sep-21 20 20 

Oct-21 36 37 

Nov-21 58 59 

Dec-21 62 63 

Jan-22 45 48 

Feb-22 31 30 

Mar-22 45 41 

Apr-22 49 45 

May-22 40 44 

Jun-22 29 28 

Jul-22 32 31 

Aug-22 31 30 

Sep-22 25 24 

Oct-22 38 39 

Nov-22 55 56 

Dec-22 61 61 

Jan-23 52 55 

Feb-23 45 46 
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Monthly PM2.5 concentration in year 2023 
(Stone crusher cluster, village Kothar (near Hari Om 

stone crusher)) 

63 
57 

52 

45 
41 40 38 40 

29 
23 22 

25 

JAN-23 FEB-23   MAR-23   APR-23   MAY-23   JUN-23 JUL-23    AUG-23    SEP-23    OCT-23   NOV-23   DEC-23 

Monthly PM2.5 concentration in year 2023 
(Upwind (aprox. 1200 mtr from stone crusher cluster), 

Devra) 

63 

55 
58 

46 
42 41 39 

42 

29 
24 23 

26 

JAN-23 FEB-23   MAR-23   APR-23   MAY-23   JUN-23 JUL-23    AUG-23    SEP-23    OCT-23   NOV-23   DEC-23 

Mar-23 41 42 

Apr-23 40 41 

May-23 38 39 

Jun-23 29 29 

Jul-23 23 24 

Aug-23 22 23 

Sep-23 25 26 

Oct-23 40 42 

Nov-23 57 58 

Dec-23 63 63 
 

The graphical representation of the Satellite bases Monthly PM2.5 
concentration in the stone crusher cluster & upwind direction for 2023 is as 
given below: 
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The satellite-based data has shown that there is no significant change in the 
air quality both the sites. Study has suggested that the correlation between 
CAAQMS data & AOD satellite based data is nearly of 0.7; this suggests that 
the actual air quality data will vary by 30% of the satellite based data. 

 
Further, the CAAQMS data of Satna region suggest that the average ratio of 

PM10 to PM2.5 lies between 2 to 2.5. 

Considering the above, it reveals that PM10 majorly exceed the prescribed 

standard of 100 µg/m3 during January to May and October to December. 

During June to Sept due to monsoon season the air quality attain the 

prescribed standards. 

 

1.5.2 Health quality 

 

To account the prevalence of health-related issues caused due to stone 

crusher viz. bronchitis, breathing discomfort, committee has sought 

information from the Chief Block Medical Officer of CHC, Rampur Baghelan, 

Satna. It was submitted vide letter dated 21.5.2024 that there is no 

prevalence of bronchitis disease in the village Devra & Kothar. Copy of the 

letter dated 21.5.2024 is enclosed as Annexure-VII 

 
1.5.3. Agricultural production 

 
To account the reported damage to the agricultural produce due to the stone 

crusher dust in village Devra & Kothar, committee has sought information 

from the Farmer Welfare & Agriculture Development, Department, Satna. 

The Deputy Director vide its letter dated 21.5.2024 submitted that damage 

to agricultural produce due to stone dust is not reported in their office 

record. The agricultural production of last 3 years was also reported. That is 

as follows: 

 
Year Production (Kgs) per Hectare Reason (if production 

increase or reduced) 

Rabi (Wheat) Kharif (Rice) 

2023-24 4129 3990 30% less  rainfall  than  the 
district average rainfall 

2022-23 4020 4636  

2021-22 4040 4476  

 
The production details reveals that there is  no  significant  loss  in  crop 

produce, unless for rice produce in year 2023-24 that  is  too  due  to  less 

rainfall. Copy of the letter dated 21.5.2024 is enclosed as Annexure-VIII 
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2.0 Action Taken: 

 
i. MPPCB, Satna has imposed environmental compensation on 12 stone 

crushers on the non-compliance reported. The details are as tabulated 

below: 

S. 

no. 

Name of the Stone Crusher Env. 

Compensation 

imposed of Rs. 

1 M/s. K.L Stone Crusher 11,40,000/- 

2 M/s. Maa kalika minerals & Stone Crusher 11,40,000/- 

3 M/s. Jagdamba Stone Crusher 50,50,000/- 

4 M/s. Pradeep Stone Crusher 11,40,000/- 

5 M/s. Devi Construction Co. 55,00,000/- 

6 M/s. Mahakaal Stone Crusher 53,40,000/- 

7 M/s. Satya Sai Stone Crusher 11,40,000/- 

8 M/s. Tathagat Stone Crusher 11,40,000/- 

9 M/s. Maa Sharda Stone Crusher 11,40,000/- 

10 M/s. Hariom Stone Crusher 45,30,000/- 

11 M/s. Shubh Minerals Stone Crusher 83,80,000/- 

12 M/s. Jai Hanuman Vikas Minerals 61,40,000/- 

 
Copy of  the  closure  notice  &  compensation  letter  is  enclosed  as 

Annexure-IX. 

ii. Notice was issued to M/s Jai Bajrang Stone Crusher on 11/05/2024 

on the non-compliance reported during committee visit. Copy of the same is 

enclosed as Annexure-X. 

iii. Mining department, Satna has submitted vide letter dated 15.5.2024, 

the details of the penalties imposed on illegal operation of mine/stone 

crusher. The details are as tabulated below: 
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S. 

no 

. 

Name of the Stone Crusher Penalty 

imposed in 

Rs. 

Environme 

nt penalty 

in Rs. 

1 M/s. K.L. Stone Crusher Rs. 50000/- 

Rs. 31500/- 

Rs. 31500/- 

2 M/s. Maa kalika minerals & Stone 

Crusher 

Rs. 50000/- - 

3 M/s. Jagdamba Stone Crusher Rs. 50000/- - 

4 M/s. Pradeep Stone Crusher Rs. 31500/- Rs. 31500/- 

5 M/s. Devi Construction Co. Rs. 50000/- - 

6 M/s. Mahakaal Stone Crusher Rs. 50000/- - 

7 M/s. Satya Sai Stone Crusher Rs. 15750/- Rs. 15750/- 

8 M/s. Tathagat Stone Crusher Rs. 50000/- 

Rs. 33750/- 

Rs. 33750/- 

9 M/s. Maa Sharda Stone Crusher Rs. 50000/- - 

10 M/s. Hariom Stone Crusher Rs. 24750/- Rs. 24750/- 

11 M/s. Shubh Minerals Stone Crusher Rs. 27000/- 

Rs. 37500/- 

Rs. 27000/- 

Rs. 37500/- 

12 M/s. Jai Hanuman Vikas Minerals Rs. 20250/- Rs. 20250/- 

13 M/s Srijan Mega Venture Rs. 50000/- 

Rs. 13500/- 

Rs. 13500/- 

The copy of the letter dated 15.05.2024 is enclosed as Annexure-XI. 

 
iv. The committee opined that during the visit on 16.5.2024, all the stone 

crushers were found non-complied w.r.t. pollution control measures. 

Considering the same the compensation was re-assessed for the last 

reported non-compliance i.e. 16.5.2024. In absence of the annual 

turnover data, the committee opined to assess the EC based on the 

pollution Index formula. The re-assessed EC calculation is as 

tabulated below: 
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The Environmental Compensation days calculation of non- compliance 

S. 
no. 

Name of the Stone Crusher Env. Compensation (EC) calculated by MPPCB, Satna Revised Assessment of the EC 
1st day of 
violation 
observed* 

Last day of 
violation 
observed 

Total Number of 
days of non- 
compliance 

EC imposed 
of Rs. 

Last date of 
Violation observed 
by committee 

Total Number 
of days of non- 
compliance 

Revised EC amount 
in Rs. 

1 M/s. K.L Stone Crusher 11.10.2023 11.04.2024 114 11,40,000/- 16.05.2024 137 ₹ 13,70,000.00 

2 M/s. Maa kalika minerals & Stone Crusher 11.10.2023 11.04.2024 114 11,40,000/- 16.05.2024 137 ₹ 13,70,000.00 

3 M/s. Jagdamba Stone Crusher 15.07.2021 11.10.2023 505 50,50,000/- 16.05.2024 647 ₹ 64,70,000.00 

4 M/s. Pradeep Stone Crusher 11.10.2023 11.04.2024 114 11,40,000/- 16.05.2024 137 ₹ 13,70,000.00 

5 M/s. Devi Construction Co. 04.05.2021 11.10.2023 550 55,00,000/- 16.05.2024 692 ₹ 69,20,000.00 

6 M/s. Mahakaal Stone Crusher 29.05.2021 11.10.2023 534 53,40,000/- 16.05.2024 676 ₹ 67,60,000.00 

7 M/s. Satya Sai Stone Crusher 11.10.2023 11.04.2024 114 11,40,000/- 16.05.2024 137 ₹ 13,70,000.00 

8 M/s. Tathagat Stone Crusher 11.10.2023 11.04.2024 114 11,40,000/- 16.05.2024 137 ₹ 13,70,000.00 

9 M/s. Maa Sharda Stone Crusher 11.10.2023 11.04.2024 114 11,40,000/- 16.05.2024 137 ₹ 13,70,000.00 

10 M/s. Hariom Stone Crusher 07.10.2021 11.10.2023 453 45,30,000/- 16.05.2024 589 ₹ 58,90,000.00 

11 M/s. Shubh Minerals Stone Crusher 25.01.2020 11.10.2023 838 83,80,000/- 16.05.2024 970 ₹ 97,00,000.00 

12 M/s. Jai Hanuman Vikas Minerals 22.01.2021 11.10.2023 614 61,40,000/- 16.05.2024 747 ₹ 74,70,000.00 

*The date of CTO expired was considering as a first day violation observed. The last day of Violation action taken by the regional officer, MPPCB,  Satna. 

NOTE: As non-compliance was not reported by MPPCB, Satna for M/s. Jai Bajrang Stone Crusher & M/s Shrijan Mega Venture that’s why the EC was not assessed for both 
the units. 

Environmental Compensation (EC) =Pi x N x R x S x Lf 
o Pollution Index (Pi) for crushers: 80@ (Red Category) 
o N= Number of Days (1st day of non-compliance to last day of violation report) 

Total days of operation in a year were taken = 225 days@ 19 days per month (1 day of calendar month = 0.63 day of operation) 
o R (Rupees): Rs. 250 
o S (Scale of Operation): Factor for scale of operation: 0.5 

Varied based on the consented capacity@ (@ Scale of operation of stone crusher was taken as defined in CPCB) comprehensive Industry Document Series 
COINDS/78/2007-08 on Stone Crusher) 

o Small Scale: 3-25 TPH (factor for scale of operation is: 0.5) 
o Medium Scale: 25-100 TPH (factor for scale of operation is: 1.0) 
o Large Scale: 100 TPH (factor for scale of operation is: 1.5) 

o The daily hours of operation of a stone crusher were taken = 10 hrs 

o LF (Location Factor): 1.0 (based on the population of the city/town as per the census of India falls under less than 1 million Population) Nearby city Satna 

population is 2.22 lakhs (2011 census) 
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3.0 Specific observations 

 
i. The petitioner has made 24 crushers & individuals as party 

respondents out of total 39 respondents. The committee visited and 

found that out of these 24, only 14 crushers were established in Devra 

& Kothar villages of Satna. Out of these too, 01 is dismantled. 

 
ii. Out of these 13 stone crushers, only 7 have valid consent to operate 

(CTO) whereas other 06 were either having only CTE or operating 

without valid CTO. 

 
iii. All the stone crushers are operating in cluster at Kothar & Devra 

villages that cumulatively increase the dust pollution of the 

surrounding in absence of pollution control devices. 

 
iv. There are 02 stone mines also found operational in Kothar & Devra 

village. It is revealed that none of the mine  is  operating  illegally, 

however issues related to thin plantation, no proper mine boundary 

marking,  damaged  road,  water  sprinkling  frequency  and   data 

updation of E-Khanij portal were identified. The mines have 

environmental clearance for DEIAA. 

 
v. During the visit i.e. on 16.5.2024, none of the stone crushers were 

found operational. The reason stated was that heavy windblow 2-3 

days back by which the tin sheds on the crusher screen, conveyor belt 

got damaged and electricity supply is also discontinued since then. 

Also, in few crushers the jaw crusher was found under maintenance. 

 
vi. Committee also observed that many tractors, trucks of miners & stone 

crushers use the same transportation route due to which the public 

road was damaged. The water sprinkling was also not found used 

regularly by seeing the road side trees whose leaves were covered with 

road dust. 
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vii. It was also observed that a large-scale limestone mine of M/s 

Ultratech Cement, Bela is also operational in this area, around which 

these stone mines and crushers are located. The area of 03 UltraTech, 

Bela mines is 70.127Ha, 200Ha & 249Ha which are located in Hinauti, 

Sonra, Baijnath, Narora village. The overburden of UltraTech mines 

stored haphazardly is also being used by the stone crushers to process 

for the stone gitti. The boundary wall & wired fencing of UltraTech 

was also found damaged at multiple points and most of the mine 

boundary has no boundary wall. 

 
viii. All the crushers are very far from the National Highway. However, 02 

crushers viz.  M/s  Devi  Stone  Crusher  &  M/s  Hariom  Stone  Crusher 

are situated within 500 mtrs from the Abadi area. Further, it is to 

mention that these stone crushers are operational in cluster form as the 

average distance between the crushers is less than 100m. 

 
ix. Committee observed that all the stone crushers were non-complying 

the pollution control measure in one way or other viz. either the 

crushing & screen are not covered properly or the conveyor belts 

found not covered. Also, the water sprinkling facility and metaled road 

were also not found adequate majorly. The plantation is also not thin 

as per the requirements. Further, none of the crusher is complying 

new guideline of CPCB regarding the stone crusher published in year 

2023. 

 
x. The monitoring results reveals that out of 4 locations, Ambient air 

Quality at 3 location was exceeding the prescribed 24-hourly standard 

for PM10. This is majorly due to agricultural field, road dust, bio-mass 

burning. Also satellite based data revealed that PM10 majorly exceed 

the prescribed standard of 100µg/m3 during January to May and 

October to December. During June to Sept due to monsoon season 

the air quality attain the prescribed standards. 
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xi. For water sprinkling to minimize the dust pollution, bore well is the 

major source. None of the stone crusher has obtained NOC of CGWB 

for extracting the ground water. 

 
xii. The agricultural & health information furnished by concern 

departments that there is no specific issue related to reduction in crop 

produce and prevalence of bronchitis disease respectively in Devra & 

Kothar village. 

 
xiii. MPPCB has issued closure direction to 12 stone crushers on reported 

non-compliances and also imposed environmental compensation. 

 
xiv. Committee observed that MPPCB specify the production capacity of 

crusher in Metric Ton whereas Mining department issue permission in 

Cubic Meter. This variation in measuring units, create problem in 

actual assessment of the material mined and processed. A uniform 

unit system is to be applied by both the departments. 

xv. Further, the mining department in few cases does not get the copy of 

the CTO issued by the MPPCB, due to which miss-match in quantities 

of mining or stocking is observed w.r.t. CTO production capacity. 

Mining department may put a condition that mining permission/stock 

permission shall only be issued when applied with the CTO. 

 
xvi. It was observed by the committee that on imposition of the 

environmental compensation on the stone crushers, the same is not 

deposited by the crusher owner. Also, dismantling or re-location of the 

same is being started without informing to MPPCB or mining department. 

So, during any committee visit, the non-complied crusher not found on 

the location and recorded as either not found or dismantled. 
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xvii. Committee observed that as the cluster of mines and stone crushers 

are spread on the inter-district boundary of Rewa & Satna and around 

the M/s UltraTech mine due to which crushers are established in 

Satna district and mined material is being transported from Rewa 

district. Committee opined that mining department (jointly Rewa & 

Satna) needs to carry out survey of mine and stone crushers to whom 

it sell/transport mined material and also prepare the geo-map of the 

area. Also keep record of the material mined and processed to avoid 

illegal mining in the area. 

 
The photographs are enclosed as Annexure-XII. 
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4.0 Recommendation 
 

i. MPPCB may impose revised environmental compensation on the non- 

complying crusher units as tabulated below: 

S. 
no. 

Name of the Stone Crusher Revised EC 
amount in Rs. 

1 M/s. K.L Stone Crusher ₹ 13,70,000/- 
2 M/s. Maa kalika minerals & Stone Crusher ₹ 13,70,000/- 
3 M/s. Jagdamba Stone Crusher ₹ 64,70,000/- 
4 M/s. Pradeep Stone Crusher ₹ 13,70,000/- 
5 M/s. Devi Construction Co. ₹ 69,20,000/- 
6 M/s. Mahakaal Stone Crusher ₹ 67,60,000/- 
7 M/s. Satya Sai Stone Crusher ₹ 13,70,000/- 
8 M/s. Tathagat Stone Crusher ₹ 13,70,000/- 
9 M/s. Maa Sharda Stone Crusher ₹ 13,70,000/- 
10 M/s. Hariom Stone Crusher ₹ 58,90,000/- 
11 M/s. Shubh Minerals Stone Crusher ₹ 97,00,000/- 
12 M/s. Jai Hanuman Vikas Minerals ₹ 74,70,000/- 

ii. MPPCB need to survey for all the stone crushers established earlier 

and found out as how many got dismantled or dismantling/relocating 

the crushers and accordingly take appropriate action to impose 

penalty on past violation. 

 
iii. Both the mining query/lease need to obtain Environmental Clearance 

from SEIAA. 

 
iv. MPPCB shall ensure that none of the stone crusher & mining query 

operates without valid CTO and also ensure that all comply the 

prescribed consent condition and operate accordingly. 

 
v. MPPCB shall carry out ambient air monitoring during the operational 

period of the crushers to account the increase in pollution load in 

comparison to non-operational period. 

 
vi. MPPCB shall ensure that both the crushers viz. M/s Devi Stone 

Crusher & M/s Hariom Stone Crusher does not operate within 

500mtrs distance from Abadi area. 

 
vii. Stone crusher shall obtain NOC of CGWB for extracting the ground 

water. 
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